Annexure-7
Name of the Carporate Debtor: VIKAS WSP LIMITED 1 Date of Commencement of CIRP: 02,02,2022; List as on 16,02.2022

List of Operational Creditars {Government Dues)

[ Details of claimant Date of Claim received | Details of Claims Admitted Amount of
sINo. s R ar %ot votingsharain | contingent Amount of any mutual dues, | Amount of Claim under Amount of claim not Reinarks; il any
Department Government Rateofrecelpt |Amount clakiie admitted Nature of clajm T;n:a_‘ related party? CoC that may be set off Verlfication admitted
1)of income Tax, |[GOVT, OF INDIA 15-02-2022| 1925555288 ) GOVT. DUES [no /A /A 1926555288 0/FORM € PERTAINING TO
2|EPFO JODPUR | GOVT, OF 11-02-2022 92886993 67390000 STATUTORY DUES NQ N/A NfA 25496993 0| DETAILS CALLED FOR 22
3|CGST RANGE- |GOVT, OF 14-02-2022| 90058152 ] GOVT, DUES NO N/A N/A 90058152 0]FORM B & OTHER DETAILS
4[ES| JODHPUR [ GOVT. OF 18-02-2022| 15224099 0 STATUTORY DUES ile} N/A N/A 15224098 0] FORM B & OTHER DETAILS
TaTAL 2123724532 67380000 NO N/A 0| 0 2056334532, 0
Neote : List of creditors s subject to revision/further verification an subsequent receipt of further inf lon/ detalls/recards
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